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HOME DEPARTMENT 
NOTIFICATIONS

The 13th September 1944
Wo. 4313-A.—The following notification, issued by the 

Government of Bihar in the Political and AppointmentThe 9th September 1944
No. 4843-A.—Sri Banambar Mahanti, Deputy Magis- Departments, is republished fox general information, 

crate and Deputy Collector at the headquarters station of 
the district of Puri, is appointed to hold charge of/the 
.Angul subdivision in the district of Cuttack.

By order of the Governor 
A. H. KEMP

Chief Secretary to Government
The 9th September 1944

No. 4844-A.—On being relieved of his duties as Sub-
divisional Officer of Angul, Mr. J. W. On*, i.c.s., Joint No. 187-A.R.—The services of Mr. R. P. Ward, c.i.e., 
Magistrate and Deputy Collector, is appointed to hold j.p.,' m.c., d.f.c/ i.c.s., Commissioner of the Chota 
charge of the Berhampur subdivision of the district of Nagpur Division, are placed at the disposal of the 
Ganjarn. Government of Orissa, with effect from the date he is

relieved of his present duties.

The 30th August 1944

The 9th: September 1944
No. 4845-A.—On his relief as Sub-Collector, Berham- 

- pur in the district of Ganjam, the services of Mr. P. P.
replaced at the disposal of the

J. W. HOULTON 
Chief Secretary

Agarwal, i.c.s., are 
Government of Bihar. The 8th September 1944

No. 4786-P.—Ml*. C. B. B. Murray, i.p., Deputy 
Inspector-General of Police, whose services have been 
placed at the disposal of the Government of Orissa, is 
appointed to officiate as Inspector-General of Police; Orissa, 
wiih effect from the date he takes over charge of his duties.

The 8th September 1944
4787-P.—On being relieved of his duties as 

officiating Inspector-General of Police, Orissa, Mr. C. M. 
Wright-Neville, i.p., is appointed to officiate as Deputy 
Inspector-General of Police', Orissa.

The 12th September 1944
Mo. 4909-A.—Sri Banambar Mahanti, Deputy Magistrate 

and Deputy Collector at the headquarters station of the 
'- district of Puri, is appointed to hold charge of the Sadr 

subdivision of the district of Cuttack.
Notification No. 4843-A., dated the 9th September 1944, 

is cancelled. • No.
Tfie 12th September 1944

No. 4S10-A.—S.-i Damodur Kumar -Mardaraj, deputy 
subdivision of'th/iistrict of Cuttack, is appointed to hold ' TAe 12th September 1944

^ riM. i»»-<—*• js rKr&s ttsii £ ““hSh,A;t
The 14th September 1944 is granted leave on average pay for twenty-one days under

Wo. 4923-A.—Mr. C. S. Jha, i.c.s., Controller oi buppiy Fundamental Ruies 77 and 81. 
and Transport and officiating Secretary to Government Notification No. 4483-P., dated the 23rd August 1944, is 
in the Department of Supply and Transport, is S^ane he^by cancelled, 
leave on average pay for fifteen days under rules 77 and 
SI of the Fundamental Rules, with effect from the 2nd 
October 1944.

The 11th September 1944
Wo. 4862-Poll.—Sriraan Girisb Chandra Deo, Yubraj 

of the Rairakhol State in the Eastern States Agency, is 
The 14th September 1944 appointed temporarily to bo an Honorary Assistant

No. 4924-A —Mr B Mukorji, i.c.s., officiating Deputy Magistrfttp aud Honorary Assistant Commissioner and is
Controller of Sunnlv and Transport and Deputy Secretary d to the lieadquarters station of the district of
to Government, in the Supply and " t ' Sambalpur.
l® ^Pointed to act as Controller of Supj>y tmen/ of The 11th September 1944
i, Secretary to Government in ^ , 0f 4363-Pull.—In exercise of the powers conferred by
""PPly and Transport during the absence, on leave, ge^n 14 a„" tho proviso to sootion 357 of the Code of
ai-c. s. Jha, i.o.s. Criminal Procedure, 1898 (V of 1898), the Govornor of

By order of the GovernOL Orissa is pleased—
(«) to confer upon Sriraan Girisb Chandra Deo, the 

Yubraj of the Rairakhol State in the Eastern States
A. H. KEMP

GovernmentChief Secretary to
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Agency, tie powers of a Magistrate of the third class in the S° tE^toStn^Y^TctentrSjorfSl
district of Sambalpur in respect of such cases as may . . 1Q.0 i • .__
made over to him within the limits of the Sadr subdivi- Officer attached to the Supply and Trans.
slon of the Eald dl8tnot’ and port Depart ment :

(6) to direct him to take down evidence in .the (2) Supervisors of Supplies, Headquarters, under the
English language. said Special Officer.

THE126

M. K. VELLODI 
Textile CommissionerBy order of the Governor 

A. H. KEMP
Chief Secretary to Government OFFICE OF THE DIRECTOR OF GbVIL DEFENCE

NOTIFICATIONS 
The Sth September 1944

No. 7694-C.D.—On return from leave, Sri A. G. 
Bhattacharya, Civil Defence Officer, Puri, is posted to Puri 
as Civil Defence Officer; Puri, with effect from the 3rd 
September 1944, afternoon.

DEVELOPMENT DEPARTMENT 
NOTIFICATIONS

The $th September 1944
No. 3072-D.—Sri Ghanashyam Das. Sub-Deputy 

Collector on probation, whose services have been placed 
at .the disposal of the Development Department, is 
appointed to b.e District Food Production Officer, Koraput, 
with headquarters at Koraput.

The 9th September 1944
No. 3090-D.—Sri Priyanath Mahanty is appointed to 

, act as Sub-Registrar, vice Sri Prafulla Chandra Patnaik, 
Sub-Registrar, on deputation to war sendee.

The Sth September 1944
No. 7695-C.D.—On being relieved by Sri A. G. Bhatta­

charya, Sri H. K. Ghosh, officiating Civil Defence Officer, 
Puri, is returned to his substantive post of Assistant Civil 
Defence Officer and is posted to Cuttack.

The 8th September. 1944
No. 7696-C.D.—On being relieved by Sri H. K. Ghosh, 

Sri M. B. De^ who has been substantively appointed as 
Assistant CiyilDefence Officer, Berhampur, in notification 
No. 7523-C.D., dated the 4th September 1944, is trans­
ferred to Berhampur.

By order of the Governor
P. C. DAS

Secretary to Government
A. H. KEMP

Director of Civil Defence, OrissaEDUCATION DEPARTMENT
NOTIFICATION SUBORDINATE CIVIL SERVICE 

HOME DEPARTMENTt -The 13th September 1944 
No. 2969-E.—Sri U. N. Mahanti, Mycologist of the * NOTIFICATIONS

Agricultural Department, whose services have been placed . The 8th September 1944

s sa r,,rsr n, % “Cuttack In tb, junior branch »( d,„ II of tl» O™. Scrcte c«te, aoll, Cent ,£ SjS &f» 
iiducational Service for the period from the Sth August ■ y
1944 to the 30th June 1945.

The Sth September 1944
No. 4794-A.—On return from leave Sri Banambar Das, 

By order of the Governor Sub-Deputy Collector, is posted to the headquarters station
of the district of Cuttack.V. RAMANATHAN

By order of the Governor 
.J. E. MAHER 

Chief Secretary to Government 
The 11th September 1944

No. 4374-A.—Sri Pyari Mohan Samantaray, Sub-Dcpin ' 
Collector on probation in the district of Puri, is appointed 
to be a Magistrate of the second class.

Secretary to Government

PUBLIC WORKS DEPARTMENT 
NOTIFICATIONS

The 12th September 1944
No. 9357-E.—Captain A. E. Green, i.s.e., Chief Engineer 

and Secretary to Government oT Orissa, Public Works 
Department, is granted leave for a further period up to the 
end of November 1944 under rules 77 and 81 of Funda­
mental Rules in extension of the leave sanctioned in 
notification No. 4409-E., dated the 11th April 1944. »

By order of the Governor 
A. H. KEMP

Chief Secretary to Government

OFFICE OF THE REVENUE COMMISSIONER 
NOTIFICATION 

The 9th September 1944

The 12th September 1944
Ho. 935S-E.—The services of Captain A. E. Green, i.s.e , 

placed at the disposal of the Government of Bihar, with
l

are
effect from the 22nd April 1944. No. 2615—IV-128/44-R.—On the expiry ' of leave 

Bv order of the Governor granted in Government notification No. 4478-A., dated the
BRIT NAR A.YAN August 1944, Sri Pramode Ranjan Chandra, Sub- |

Deputy Magistrate and Sub-Deputy Collector, is reposted 
to the headquarters station of the district of Puri.

R. A. E. WILLIAMS 
Revenue Commissioner, Orissa

Secretary to Government

1
DEPARTMENT OF SUPPLY AND TRANSPORT

NOTIFICATION '

NOTIFICATION

b.v nrdnr of the Govern,. *»■

Secretary t r? pepartmet. notification an-- Transport

rr* ;
(Control) Order 1943 and with i; C.otii and Yarn district of Ganjam and in thr vu r*^Way stations in the
the'ccntral ***' * ^
officers appointed by the Government, of OrfSa Jhf H f\L

Director of Development, Orissa !

The 13th September 1944
Ho. 16274-S.T.—The following notification, issued by the 

Government of India in the Department of Industries and 
Civil Supplies; is republished for general information.

,
i

f
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APPOINTMENT OP DISPENSARY 
COMMITTEE MEMBERS 

NOTIFICATION 
The 8th September 1944

No. 16-A.—Maulavi Abdul Hamid Khan, Assistant No. 3572—I-1/44-L.F.—It is hereby notified for 
Headmaster of the Sambalpur Zila School, is appointed general information that under rule 20 (6) of the Rules for 
temporarily to act until further orders as the Headmaster the management of^ Hospitals and Dispensaries Sayed 
of the same school in the senior branch of class II of the Obeidulla and Sri Nagendra Kishore Das are appointed 
Orissa Educational Service, with effect from the 6th July members of the Jagannathpur Dispensary Committee 
1944, vice Sri Adhirajmohan Senapati, on leave. respectively in places of Sri Sachidananda Jena and

Sri Brundaban Sarangi, removed.

ORISSA EDUCATIONAL SERVICE
NOTIFICATION

The 7th September 1944

S. C. TRIPATHI
Director of Public Instruction, Orissa

R. A. E. WILLIAMS 
Bevenue Commissioner, Orissa/

printed and Published by S. H. Khan, Superintendent, Govt. Press, O. G, 2^—378*—15-9-1944Cotta ok ;
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